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 (2)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (1)  above.

 {Placed  in  Library.  See  No.  LT-1070/96}]

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Indian  Nursing
 Council.  New  Delhi.  for  the  year  1004'
 95.  alongwith  Audited  Accounts

 (ii)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Indian  Nursing  Council.
 New  Delhi.  for  the  year  1994-95

 Statement  (Hindi  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (3)  above.

 {Placed  in  Library.  See  No.  LT-1071/96}
 A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Pharmacy  Council
 of  India.  New  Delhi.  for  the  year  1994-95.
 alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Pharmacy  Council  of  India.
 New  Delhi.  for  the  year  1994-95

 Statement  (Hindi  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (5)  above.

 [Placed  in  Library,  See  No.  LT-1072/96]

 A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  National  Academy
 of  Ayurveda,  New  Delhi  for  the  year  1995-
 96,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 National  Academy  of  Ayurveda.  New
 Delhi.  for  the  year  1995-96.

 {Placed  in  Library.  See  No.  LT-1073/96]

 Annual  Report  and  Review  by  the  Government  of
 the  working  of  the  Or.  B.R.  Ambedkar  Regional
 ..  Engineering  College,  Jalandhar  for  the

 year  1994-95  etc.

 THE  MINISTER  OF.  STATE  IN  THE  DEPARTMENT
 CF  YOUTH  AFFAIRS  AND  SPORTS  IN  THE  MINISTRY
 OF  HUMAN  RESOURCE  DEVELOPMENT  (SHAI

 -DHANUSKODI  ATHITHAN  नि.)  :  Sir,  |,  on  behalf  of  Shri
 Muhi  Ram  Saikia,  beg  to  lay  on  the  Table

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and

 English  versions)  of  the  B.R.  Ambedkar

 Regional  Engineering  College.  Jalandhar.
 for  the  year  1994-95.  alongwith  Audited
 Accounts.
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 (॥)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Dr  B.R.  Ambedkar
 Regional  Engineering  College.  Jalandhar
 tor  the  year  1994-95

 (2)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  ।  laying  the  papers  mentioned
 at  (1)  above

 [Placed  in  Library.  See  No.  LT-1074/96}]

 (3)  (1)  A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Karnataka
 Regional  Engineering  College.  Surathkal
 for  the  year  1994-95  alongwith  Audited
 Accounts

 ()  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Karnataka  Regional
 Engineering  College.  Surathkal.  for  the
 year  1994-95

 (4)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (3)  above.

 {Placed  in  Library,  See  No.  LT-1075/96]

 (5)  /  A  copy  of  the  Annual  Report  (Hindi  and
 English  versions)  of  the  Regional
 Engineering  College,  Srinagar,  for  the
 year  1993-94.  alongwith  Audited
 Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English
 versions)  by  the  Government  of  the
 working  of  the  Regiona!  Engineering
 College.  Srinagar  for  the  year  1993-94.

 (6)  Statement  (Hindi  and  English  versions)  showing
 reasons  for  delay  in  laying  the  papers  mentioned
 at  (5)  above.

 {Placed  in  Library.  See  No.  LT-1076/96)

 12.01  hrs.

 RICE-MILLING  INDUSTRY  (REGULATION)
 REPEAL  BILLਂ

 THE  MINISTER  OF  STATE  OF  THE  DEPARTMENT
 OF  LEGAL  AFFAIRS.  LEGISLATIVE  DEPARTMENT  AND
 DEPARTMENT  OF  JUSTICE  (SHRI  RAMAKANT  D.

 KHALAP)  :  Sir.  |.  on  behalf  of  Shri  Dilip  Kumar  Ray.  beg
 to  move  for  leave  to  introduce  a  Bill  to  repeal  the  Rice

 Milling  Industry  (Regulation)  Act.  1958.0
 Published  in  the  Gazette  of  India.  Extraordinary,  Part-ll,
 Section  2  dated  December  16,  1996.

 -


